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for determining back'IVardness for the 
purposes of their schemes. States can 
however follow their own criteria in res-
pect of the schemes financed by them: 
snd the Government of India do not in-
terfere in the policies pursued by the 
State Governments in this regard. 

Loktsk Lake Sckeme (Manipur) 

:0079. Shrl Rlshang kelshlug : Will 
the Minister of IrrigatioD aDd . Power be 
pleased to state: 

(~) whether the Government of Mani-
pur have proposed a multipurpose 
scheme for the Loktak Lake ; 

(b) if so, whether the Central Water 
and Power Commission have investi-
gated and ascertained the feasibility of 
the scheme; 

(c) if so, the broad features thereof; 

(d) the estimated cost of the scheme 
and 

(e) the time by which the scheme 
will be taken up and completed? 

The Minister of IrrigatioDand Power 
(Shrl Fskhruddlu Ahmed): (a) Yes. 

• (b) The investigations, which are 
being conducted by the Manipur Go-
vernment iiJ consultation with the Cen-
tral Water & Power Commissi~n, are 
atill in progress. 

(c) to (e). Do not arise at present 

Pre-Medical and M.B.B.S. 
Course. 

ao80. Shrl Rlshang Kelshlug: Will 
the Minister of Health and Family PlaD-
nlnc be pleased to state : 

(a) the States/the Union Territories/ 
the areas for which seat, in Pre-Medical and 
the M.B.B.S. courses have to be arranged 
by the Central Government. 

(b) the DUmber of applications received 
. Uad caDdidares selected from each of States/ 

Union Territories/areas mentioned in point 
(a) above for the two Courses. for the 
current year; 

(c) how'far Government are satisfied with 
the number of available seats as compared 
to the need of the arcas; and 

(d) the measUres Government con-
template to take to deal with the require-
ments of the areas? 

The Minister of Health and Famil., 
Phumlug (Dr. Sushlla Nayar): <a> 
Government of India make arrangements 
for reservation of seats in different States 
for students belonging to Union Territo-
ries having no Medical Colleges .nz. Mani-
pur, Tripura, Andarnan & Nicobar Islands, 
Laccadive. Islands, N.E.F.A., Nagaland 
and Dadra & Nagar Haveli and the State 
of Jammu and Kashmir. A Medical 
College has been started in Jammu & 
Kashmir and recently at Simla bot some 
candidates belonging to Jammu & Kashmir 
and Himachal Pradesh are still being 
placed in other Medical College;.. 

(b) The information is givdl io the 
Statement laid on the Table of the HOllie 
(P/aced in Library. See No. L T -6754156J. 

(c) & (d). The n:l nber of applicltions 
for admission is in excess of the n:J nber of 
aeats available. In oder to meet the in-
creasing demand for aj niSiion to M,jical 
CoUeges and to meet the manpower require-
ments of q:ulifi,j melic.! Joc:ors, it i. 
proposej to establish 20 to 25 new medical 
colbgei in th! C.l.ll:ry j:J:inJ [he Fourth 
Five Year PiJn. This Ministry has also 
written to various State Governments, 
Union Territories to expanl as qlickly 
as po.,ible the ajmission capacity of the 
existing Medical Colleges unjer the Emer-
gency E"pIQ,ion Scheme, wherever it is ( 
p" .. ible to do so without sacrificing the 
ql!8lity of medical educatioo and trainiac 




